| Company Secretary
l}s Vasudevan GOpU Insolvency Professional

Registered Valuer
Social Auditor

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SELVA HERBALS LIMITED

1. | NAME OF THE CORPORATE PERSON Selva Herbals Limited
2.
DATE OF INCORPORATION OF CORPORATE 08 April 2002
PERSON

3. | AUTHORITY UNDER WHICH CORPORATE
PERSON IS INCORPORATED / REGISTERED

4. | CORPORATE IDENTITY NUMBER OF CORPORATE
PERSON

5. ADDRESS OF THE REGISTERED OFFICE AND
PRINCIPAL OFFICE (IF ANY) OF CORPORATE
PERSON

6. | LIQUIDATION COMMENCEMENT DATE OF
CORPORATE PERSON

7. | NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE Name: Vasudevan Gopu

NUMBER AND REGISTRATION NUMBER OF THE Address: G.V. enclave, 18/30, Ramani Street, K.K.

Registrar of Companies, Coimbatore

U51100TZ2002PLC0O10141

S F No:348/3, Karadimadai Mathipalayam (PO),
Coimbatore, TamilNadu, India, 641010.

23 September 2026

LIQUIDATOR Pudur, Saibaba Colony (4" right opp. Road to
Saibaba Colony Hotel Annapoorna Road),
Coimbatore — 641038, Tamil Nadu, India.
Email: vasudevangopu.ip@gmail.com,
vasudevanacs@gmail.com
Telephone No. 0422-4347063
Registration No. IBBI/IPA-002/I1P-N00291/2017-
18/10849

8. | LAST DATE FOR SUBMISSION OF CLAIMS 23 October 2026

Notice is hereby given that Selva Herbals Limited has commenced vqu‘ntary liquidation on 23 September 2026.

The stakeholders of Selva Herbals Limited are hereby called upon to submit a proof of their claims, on or before 23 |
October 2026 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

B opu
Date: 25-09-2026 Liquidator pf Selva Herbals Limited
Place: Coimbatore Registration No: IBBI/IPA-002/IP-N00291/2017-18/10849

AFA No: AA2/10849/02/300627/204281 valid till 30.06.2027

‘G.V. Enclave’ 18/30, Ramani Street, K.K. Pudur, Saibaba Colony (Opp. Road to Saibaba Colony Hotel Annapoorna Road - 4th Right),
Coimbatore - 641 038. Email : vasudevanacs@gmail.com Cell : 99449 37063
Insolvency Professional Reg. No. IBBJIPA-002/IP-N00291/2017-18/10848 Registered Valuer IBBI Reg. No. IBBI/RV/05/2018/10287 GST No. : 33ADDPV1607J2ZL
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FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulation 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF

SELVA HERBALS LIMITED

1.| Name of Corporate Person Selva Herbals Limited

2.| Date of Incorporate of Corporate |08 April 2002
Person
3.| Authority under which  Corporate |Registrar of Companies, Coimbatore
Debtorisincorporated/ registered
4.| Corporate Identity Number U51100TZ2002PLC010141

5.| Address of the Registered Office and |S F N0:348/3, Karadimadai

Principal Office (If Any) of Corporate | Mathipalayam (PO), Coimbatore, TamilNadu,
Person. India, 641010.

6.| Liquidation Commencement Date of |23 September 2026

Corporate Person
7.| Name, Address, eMail Address, |[Name: VASUDEVAN GOPU

Telephone Number and the |Address: G.V. Enclave, 18/30, Ramani
Registeration Number of the |Street, K.K.Pudur, Saibaba Colony (4th
Liquidation Right Opp. Road to Saiababa Colony, Hotel
Annapoorna Road) Coimbatore - 641 038,
Tamil Nadu, India.

Email: vasudevangopu.ip@gmail.com;
vasudevanacs@gmail.com

Telephone No: 0422-4347063

Reg. No. : IBBI/IPA-002/IP-N00291/2017-18/10849

23 October 2026

d

Last Date Of Submission Of Claims

Notice is hereby given that Selva Herbals Limited has commenced voluntary liquidation on
23 September 2026.

The stakeholders of Selva Herbals Limited are hereby called upon to submit a proof of their
claims, on or before 23 October 2026 to the liquidator at the address mentioned against
item7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

VASUDEVAN GOPU
Liquidator of Selva Herbals Limited
Registration No: IBBI/IPA-002/IP-N00291/2017-18/10849

Date : 25.09.2026 e
AFA No: AA2/10849/02/300627/204281 valid till 30.06.2027

Place : Coimbatore

PUBLIC NOTICE

This notice is being issued by Mr. Nishad Jitendra Shah (Acquirer-1), M/s. Nishad Jitendra
Shah HUF (Acquirer-2), Ms. Rajshree Nishad Shah (Acquirer-3), Mr. Parshwa Nishad
Shah (Acquirer-4), Ms. Payal Paras Shah (Acquirer-5), M/s. Trupti Management Services
Private Limited (Acquirer-6), M/s. Rocksolid Investments (Acquirer-7), M/s. Rocksolid
Enterprise (Acquirer-8) and M/s. Rockthree Framework LLP (Acquirer-9) (collectively
referred to as the “Acquirers”), in connection with the proposed acquisition of control and
shareholding in RGF Capital Markets Limited (the “Company” or “Target Company”), in
accordance with the applicable provisions of the Master Direction — Reserve Bank of India
(Non-Banking Financial Companies — Acquisition of Shareholding or Control) Directions,
2025 dated November 28, 2025.

Name and Address of the Acquirers:

Acquirer Address
Mr. Nishad Jitendra Shah 44, Raj Residency, Nr. Shalin Bungalow, Shilaj, Thaltej,
(Acquirer-1) Ahmedabad, Gujarat — 380059; Tel.: +91-9265345775;

Email: trupti_njshah@yahoo.com

44, Raj Residency, Nr. Shalin Bungalow, Shilaj, Thaltej,
Ahmedabad, Gujarat — 380059; Tel.: +91-9265345775;
Email: trupti_njshah@yahoo.com

44, Raj Residency, Nr. Shalin Bungalow, Shilaj, Thaltej,
Ahmedabad, Gujarat — 380059; Tel.: +91-9265345775;
Email: trupti_njshah@yahoo.com

44, Raj Residency, Nr. Shalin Bungalow, Shilaj, Thaltej,
Ahmedabad, Gujarat — 380059; Tel.: +91-9265345775;
Email: parshwashah79@gmail.com

201, Bouganvilla Apartment, Nr. Panchamrut Bunglow,
Thaltej, Ahmedabad, Gujarat — 380054;

Tel.: +91-9265345775; Email: trupti_ppshah@yahoo.com
44, GHB Complex, Ankur Road, Naranpura, Ahmedabad,
Gujarat — 380013; Tel.: +91-9265345775;

M/s. Nishad Jitendra Shah
HUF (Acquirer-2)

Ms. Rajshree Nishad Shah
(Acquirer-3)

Mr. Parshwa Nishad Shah
(Acquirer-4)

Ms. Payal Paras Shah
(Acquirer-5)

M/s. Trupti Management
Services Private Limited

(Acquirer-6) Email: truptimanagement@gmail.com
M/s. Rocksolid Investments | Office/Shop No. 44, GHB Complex, Ankur Road,
(Acquirer-7) Naranpura, Ahmedabad, Gujarat — 380013;

Tel.: +91-9265345775; Email: rocksolid.inv1@gmail.com

Office/Shop No. 44, GHB Complex, Ankur Road, Naranpura,
Ahmedabad, Gujarat — 380013; Tel.: +91-9265345775;
Email: rocksolid.enterprise 1@gmail.com

402, Zion Prime, Nr. Four Pole Structure, Thaltej, Daskroi,
Ahmedabad, Gujarat - 380059; Tel.: +91-9265345775;
Email: rockthree.framework@gmail.com

Background of the Target Company

RGF Capital Markets Limited (‘RGF” or the “Company”) was incorporated on April 4, 1983,
under the name Dhanpati Commercial Limited. Subsequently, the name of the Company
was changed to Realgrowth Financial Service Limited and thereafter to RGF Capital
Markets Limited on January 4, 1996. The Company is registered with the Reserve Bank of
India (‘RBI") as a Non-Banking Financial Company (“NBFC”) under RBI Registration No.
05.00255, issued by the RBI, Calcutta, vide certificate dated February 21, 1998. The
registered office of the Company is situated at 14, 2nd Floor, N.S. Road, Kolkata, West
Bengal - 700001, India. The equity shares of the Company are listed on BSE Limited and
the Calcutta Stock Exchange Limited.

Proposed Acquisition

As on the date of this Notice, the Acquirers collectively hold 2,08,65,708 fully paid-up Equity
Shares of Re. 1/- each in the Company, representing 13.91% of the paid-up equity share
capital of the Company. The Acquirers have entered into a Share Purchase Agreement
dated March 10, 2026 with the existing promoter(s)/selling shareholder(s) of the Company
for acquisition of 3,74,69,556 fully paid-up Equity Shares of Re. 1.00/- each, representing
24.98% of the paid-up equity share capital and voting equity share capital of the Company,
atanagreed price of Rs. 0.82/- per Equity Share, aggregating toRs. 3,07,25,036/-. Further,
the Board of Directors of the Company, atits meeting held on March 10, 2026, approved the
issue of 50,00,00,000 warrants on a preferential basis at an issue price of Rs. 1.00/- per
warrant, of which the Acquirers propose to acquire upto 18,70,48,796 warrants, each
warrant being convertible into one Equity Share of the Company, subject to receipt of the
requisite statutory and regulatory approvals. Pursuant to Regulations 3(1) and 4 of the
SEBI (Substantial Acquisition of Shares and Takeovers) Regulations, 2011, as amended,
the Acquirers have made a mandatory open offer to the public shareholders of the
Company to acquire up to 3,90,06,240 Equity Shares, representing 26.00% of the paid-up
equity share capital of the Company, at an offer price of Rs. 1/- per Equity Share, payable in
cash.

Furthermore, following SEBI's approval of the Draft Letter of Offer dated June 11, 2026, the
Promoter Sellers of the Target Company have sold 1,19,88,656 Equity Shares,
representing 7.99% of the Target Company's fully paid-up equity and voting share capital,
through open market transactions. As a result, the Equity Shares available for acquisition
by the Acquirers under the SPA were reduced from 3,74,69,556 (24.98%) to 2,54,80,900
(16.98%). The Acquirers and the remaining Sellers have mutually agreed to remain bound
by the SPAwith respect to the remaining 2,54,80,900 Equity Shares.

Upon consummation of the proposed acquisition, the Acquirers would be classified as
“Promoters” of the Company in accordance with the applicable law.

Rationale of Proposed Acquisition

The proposed acquisition is intended to acquire effective management and control of the
Company and to continue its existing business as an NBFC. The Acquirers may explore
diversification of business activities in future, subject to necessary approvals. The
Acquirers intend to expand the Company's business activities as an NBFC, strengthen its
Board, drive growth in revenue and profitability and raise additional capital through suitable
routes, with approval of the appropriate authorities.

RBI Approval

The RBI, vide letter dated September 24, 2026 (bearing reference no.
KOL.DOR.NO.S1089/01-01-001/2026-27), has approved the proposed increase in
shareholding of the Acquirers in accordance with Paragraph 6 of the Master Direction —
Reserve Bank of India (Non-Banking Financial Companies — Acquisition of Shareholding
or Control) Directions, 2025 dated November 28, 2025, bearing reference no. Master
Direction DOR.HOL.REC.259/16.13.100/2025-26. The approval is subject to compliance
with the conditions specified therein. The completion of the Proposed Acquisition will also
resultin a change of management of RGF Capital markets Limited.

Additionally, the RBI has also approved the proposed change in management of the
Company and has accorded its approval for the appointment of Mr. Nishad Jitendra Shah
(DIN: 00357197) and Mrs. Rajshree Nishad Shah (DIN: 01267034) as Directors of the
Company, subject to the terms and conditions specified in the RBI approval letter and
applicable statutory and regulatory requirements.

Any clarifications and/ or objections in this regard may be sent to the Acquirers within 30
(thirty) days from the date of this notice, addressed to Mr. Nishad Jitendra Shah —
Authorized Signatory, at the above mentioned address of the Acquirers or email at:
trupti_njshah@yahoo.com.

M/s. Rocksolid Enterprise
(Acquirer-8)

M/s. Rockthree Framework
LLP (Acquirer-9)

For and on behalf of the Acquirers

\Dcte: September 25, 2026, Place: Cochin

Sd/-
Date: September 24, 2026 Mr. Nishad Jitendra Shah
Place: Ahmedabad Acquirer-1

PUBLIC

0ICICIHome Finance ai%;sgce,z’_eiooofg;i: ICICI Bank Towers, Bandra-Kurla Complex, Bandra (East),

Corporate Office: ICICI HFC Tower, JB Nagar, Andheri Kurla Road, Andheri East, Mumbai- 400059

Branch Address: 1st floor, Prasad Arcade, Building No. 28 /127 / 5, Patturakkal Junction, Shornur Road,
Thrissur - 680022

The following borrower/s have defaulted in the repayment of principal and interest of the loans facility obtained
by them from ICICI Home Finance Company Limited (“ICICI HFC”) and the loans have been classified as Non-
Performing Assets (NPA). A notice was issued to them under Section 13 (2) of Securitisation and Re-
construction of Financial Assets and Enforcement of Security Interest Act-2002 on their last known addresses,
however it was not served and hence they are hereby notified by way of this public notice.

Sr. Name of the Borrower/ Property Address Date of Notice | NPA
No. Co-Borrower/ Guarantor/ of Secured Asset/ Sent/ Outsta- | pate
(Loan Account Number) Asset to be Enforced nding as on
& Address Date of Notice
1. | Now Shad (Borrower), 74/67 Aluva East Village, Edathala Grama 12-09-2026 |08-09-
Ramseena A (CO-Borrower) , |Panchayath, Pushpa Nager Edathala Sy No Rs. 2026

Kunjuinjaravila Kizhakkathil, 23,29,477.34/
Vadakkumthala Kollam
KERALA 690536,

LHTHR00001610098

939/1 Re Sy No 74/67 Cochin 683561 Kerala
Bounded By - North By : Property Of Varghese
,south By : Panchayath Road, East By : Property
Of Rasheed, West By : Property Sold By Lenin.

The steps are being taken for substituted service of notice. The above borrower/s and/or their guarantors (as
applicable) are advised to make the payments of outstanding within period of 60 days from the date of
publication of this notice else further steps will be taken as per the provisions of Securitization and Re-
construction of Financial Assets and Enforcement of Security Interest Act, 2002.

Authorized Officer, ICICI Home Finance Company Limited j

MUTHOOT HOUSING FINANCE COMPANY LIMITED

Registered Office: TC NO.14/2074-7, Muthoot Centre, Punnen Road, Thiruvananthapuram - 695 034,
I'llltht CIN NO - U65922KL2010PLC025624. Corporate Office: 12/A 01, 13th floor, Parinee Crescenzo,

’ 00 Plot No. C38 & C39, Bandra Kurla Complex-G block (East), Mumbai-400031 TEL. NO: 022-62728517,
HOUSING FINANCE Email Id: authorised.officer@muthoot.com

M

APPENDIX -IV [Rule 8(1)] Possession Notice (For Inmovable Property)

Whereas The undersigned being the Authorized Officer of the Muthoot Housing Finance Company Ltd., under the Securitisation And
Reconstruction of Financial Assets and Enforcement of Security InterestAct, 2002 (ACT NO.54 OF 2002) and in exercise of powers conferred under
section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice to below mentioned Borrower/s /
Guarantor/s. After completion of 60 days from date of receipt of the said notice, The Borrower/s / Guarantor/s having failed to repay the amount, notice
is hereby given to the Borrower/s / Guarantor/s and the public in general that the undersigned has taken Symbolic Possession of the property
described herein belowin exercise of powers conferred on them under section 13(4) of the said Act read with Rule 8 of the said Rules on this.

Sr. LAN / Name of Borrower | Date of Demand| Total Ols Amount (Rs.) Date of
No,| Co-Borrower / Guarantor notice Future Interest Applicable Possession
LAN No. MHFLPROCOC000005023984 Rs.13,81,543.00/- as on
"| 1. Ajimon C B, 2. Babu Madhavan, 3. Jancy Larios 11-June-2026 1-June-2026 23-September-2026

Description of Secured Asset(s) immovable Property (ies): ALL THAT PARTAND PARCEL OF PROPERTY BEING EXTENT 364 &7.69 (11.33)
ARES RE SY NO: 11610/2, 116/82, OLD SY NO: 285/5/3/13, MARARIKULAM VILLAGE, CHERTHALA TALUK, MARARIKULAM NORTH
PANCHAYATH, MARARIKULAM SUB DISTRICT, ALAPPUZHA DISTRICT, KERALA - 683582 BOUNDED BY: 3,64 ARES EAST : PROPERTY OF
REJIRAGHAVAN SOUTH: PROPERTY OF BIJU WEST: PROPERTY BELONGS TOMYSELF NORTH: PROPERTY OF BABU BOUNDED BY: 7.69
ARES EAST: PROPERTY BELONGS TO MYSELF SOUTH: PROPERTY OF RAJAPPAN, BINU WEST: PROPERTY OF MANIAMMA,
CHANDRIKA, PANCHAYATHROADNORTH  :PROPERTY OF RAGHAVAN

The Borrower/s / Guarantor/s in particular and the public in general is hereby cautioned not to deal with the property and any dealings with
the property will be subject to the charge of the Muthoot Housing Finance Company Limited, for an above mentioned demanded amount and
furtherinterest thereon.

Place: KERALA, Date: 25 September, 2026 Sd/- Authorised Officer - For Muthoot Housing Finance Company Limited
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